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[RAJYA SABHA]

the impact it has on us, we need a discussion and the discussion will be under Rule
176 and it will happen today. If you want the discussion by a Calling Attention Motion,
| give that option and | will discuss with the leaders on this.

SHRI JAIRAM RAMESH: * ... (Interruptions ...

MR. CHAIRMAN: Mr. Jairam, nothing will go on record. ...(Interruptions)... Mr.
Jairam Ramesh, this is a very, very important issue. ...(Interruptions)... and | would
urge ...(Interruptions)... Nothing will go on record. ...(Interruptions)... Hon.
Members, as per guidelines, ...(/nterrupt/ons)... hon. Members, as per guidelines,
...(Interruptions)...  Mr. Sudhanshu, please, please ...(Interruptions)... No,
please, your leader has already spoken. ...(Interruptions)... It is regarding what?

SHRI PRAMOD TIWARI (Rajasthan): Sir, it is regarding the closure of the factory.
MR. CHAIRMAN: You know my question.
SHRI PRAMOD TIWARI: Aimost 1000 people are suffering.

MR. CHAIRMAN': | have just reacted that | will invoke Rule 267 when all parties are in
consensus, they declined. ...(Interruptions)...

SHRI PRAMOD TIWARI: Sir, it is regarding another section. ... (Interruptions)...

MR. CHAIRMAN: Politely, after serious consideration, | decline the Rule 267.
...(Interruptions )... Nothing will go on record. ... (Interruptions)...

ANNOUNCEMENT BY THE CHAIR

MR. CHAIRMAN: Hon. Members, as per guidelines, the notice for Zero Hour is to be
given by a Member on the previous working day between 12 p.m. to 5 p.m. -- this is
the practice -- electronically, only through the Member's portal. However, today, |
have received a physical notice from Prof. Ram Gopal Yadav; on the issue of
shortcomings in the examination pattern for higher education and competitive

* Not recorded.

Content Page t



[ 29 July, 2024 ] 11

examinations. Prof. Ram Gopal Yadav is a very senior Member and this is an
important issue. As an exception, | will allow him to raise this issue with a clear
understanding for him that all Members will be inspired by him to avail the procedure
and be technologically upgraded. Prof. Ram Gopal Yadav may begin. This is an
exception. ...(Interruptions)...

SHRI DIGVIJAYA SINGH: Sir, we are also ... (Interruptions)...

MR. CHAIRMAN: | think, under the Income Tax Act, Mr. Ram Gopal Yadav is a senior
citizen.

SOME HON. MEMBERS: So, we are all there ... (Interruptions)...

MR. CHAIRMAN: Don’t have ‘Me Too’ culture. ‘Me Too’ culture is a very dangerous
culture; very, very dangerous culture. We must get away from it. Before that, | call
upon the leaders to suggest, advice and counsel me in my Chamber at 11.30 am. |
urge them earnestly. Yes; Prof. Ram Gopal Yadav.

MATTERS RAISED WITH PERMISSION

Issue of shortcomings in the examination pattern for higher education and
competitive examinations
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